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GOVERNMENT OF INDIA
CENTRAL BOARD OF DIRECT TAXES '
NEW DELHI, the 28%h July, 1979,

NOTIFICATION
INCOWE TARX

No'e 2061 (Fo Nl 203/133/76<1ITALII): It is hersby notified for general
information that the eoncern mentioned below has been approved by ths
Central Board of Direct Taxes for the purpose of clause (a) of sub=
section (2) of Section 350 of the Income-tax Act, 1961, in the field of
Technological, Enginesring and Management consul%ancyr

INSTITUTION

DEVELOPMENT CONSULTANTS LIMITED, GALCUTTA.
The approval is effective from 9th September, 1976

Sei/=(JeP. SHARMA)
DIRECTOR, CENTRAL BOARD OF DIREGT TAXES

Copy foruarded tois

1le All Commissionsrs of Income=tax.(2 copiesy.
2. Director of Inspection(Income-tax & Audit)/Investigation/Research,

- Statistics and Publication, New Delhi. o

3 Directorate of 0&M Services(Income~tax), Ist Floor, Aluan~e~Ghalih,

- Mata Sundri Lane, New Delhily -

4, Bureway of Public Enterprises, with refersnpe to their UeDoNo'WBPE/
DAF(R)/942/79 dated 9th March, 1979,

B« The Chief Accountant, Development Consultants Ltd., Consulfing
Engineers, 14~B, Park Streset, Calcutta, with referesnce to his letter
NooDCL/ Secy/T04 dated 2nd Sepstember, 764

6« The Comptroller & Auditor Genexal of india,, (20 copiss),

7T« Bulletin Section of D.Iu(HS&P), Now Delhi(5s GOpiesa.

DIRECTOR, CENTRAL BOARD OF DIRECT TAXES.
AUTHORISED FOR ISSUE

—_— No.CC/ITA.11/2832/671/RSP/79
J%ﬁzﬁftﬁv ¥ (A W

(H.D+ SHARMA)
ASSISTANT DIRECTOR{RS&P).

% SHARFA *



